INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES, MUMBAI

CONSOLIDATED CAUSE LIST OF SA A/MA/PART HEARD MATTERS/ CLARIFICATION / SPECIAL

BENCH/ THIRD MEMBER/PRONOUNCEMENT FOR FRIDAY 28.08.2026

COURT ROOM NO., [ 1) 1 Before Hon'ble Justice [Retd.) C V Bhadang, President
Webex ID 26413999282 Password 2026

M/s. Olectra Greentech Ltd. (for constitution of - Hyderabad/-

1 ITA 2289/Hyd/25 Spocial Bench]
2 ITA 55/Hyd/26 g[p/:éiglkgifcg;"eentech Ltd. {for constitution of’ Hyderabad/-
COURT ROOM NO. (2} I Before S/Shri Saktijit Dey, VP & Makarand V Mahadeokar, AM
1 SA (]i,}‘i/ GNJZS‘S?M 126) Bhavin Manilal Tataria | B/-
2 SA éﬁi/ ;‘,’;{ffm /2 ~ Renjana Vinodchandra Walhe sMc/-
3 8A (llii/ 71,%/52231\& /26) Rudra Infra Projects Dy-
4 SA (11%‘:/ ;‘f@gﬁ?M /35 VishalMehta F/-
5 BA (llii/ ;Z)%?M /26) Hement Shrivastava | | SMC/ i
& SA (11,?,2/ 4?2627?1% /24) Mondelez India Foods Pvt. Lid. J/-
7 SA (lj,z/ ggg?;jm J24) Mondelez India Foods Pvt. Ltd, ' J/-
.8 8A (ll'f‘i/ sl\g{-',zs?M /26) Doctories for you | Dy/-
9 BSA (11’?‘!?\/ ;\,{7{)2? M/26) Work with Dignity Foundation G/-
COURT ROOM NO. { 3 } I Before Shri Sandeep Gos_air_a, JM
1 MA 114/M/26 Metaoxide Pvt, Ltd. SMC/-
Il Before §/Shri Sandeep Gosaiﬁ, JM & Om Prakash Kant AM
1-3 MA 257 to 259/M/26 Estate of Vandravan P Shah | E/AM
11l Before §/Shri Sandeep Gosain, JM & Girish Agrawai, AM
1 MA 360/M/26 Classic Share & Stock Broking Services . C/IM
2 MA 132/M/26 Deepak Omprakash Kanodia _ D/AM

1V Before S/S8hri Sandeep Gosain, JM & Bijayananda Pruseth, AM

1 MA 315/M/26 Vaibhav P Shah ' F/AM



1-2 MA 88 9/M/26
3-4 MA 112 & 115/M/26
5-6 MA 96 & 97/M/26
7-8 MA 101 & 102/M/26
9  MA 105/M/26

10-12 MA 98 to 100/M/26

13-14 MA 103 & 104/M/26

15 MA 107/M/26
16 MA 212/M/26
17 MA 334/M/26
18 MA 329/M/26
19 MA 346/M/26
20 MA 163/M/26
21. ITA 1003/M/26

1-3 MA 322 to 324/M/26

COURT ROOM NO. (4 )

1 MA 03/M/24
2 MA 35/M/26

COURT ROOM NO. {5}

1 ITA 1611/M/26

1 MA 366/M/26

1-11 MA 221 to 231/M/26

12-20 MA 233 to 241/M/26
21 MA 243/M/26

22-40 MA 261 to 279/M/26

41-66 MA 280 to 305/M/26

1 MA 156/M/26

MA 42/M/26

ITA 2233/M/25
ITA 2946/M/25
ITA 1002/M/26

B W A ea

I MA 298/M/23

V Before §/Shri Sandeep Gosain, JM & Prabhash Shémkar AM

M/s. Amrit Corporation
Romii Diam

M/s. Index Logistics Pvt. Ltd.
M/s. Index Logistics Pvt. Ltd.
M/s. Index Logistics Pvt. Ltd.
Ismail Muhammed Khan
Ismail Muhammed Khan
Ismail Muhammed Khan

Asha Shivdasani

Hemant Surendra Jain

Arvind Manshuklal Unadkat
All India Transport Agency
Akansha Yogesh Deshmukh
Wellspring IHealthcare Pet. Ltd. (for clarification)

A/IM
D/AM
C/IM
C/IM
C/IM
C/IM
C/IM
c/IM
A/AM
SMC/JM
SMC/AM
A/AM
1/JM
G/-

VI Before 8/Shri Sandeep Gosain, JM & Jagadish, AM

Mr. Sachiv Sahni

F/IM

I Before Shri Om Prakash Kant, AM & Shri Siddhartha Nautiyal, JM

M/s. Nippon Investment & Finance Company Pvt
Verve Industries Pvt, Ltd.

I Before Shri N K Choudhry, JM

Aakash Minning Pvt. Ltd. (for clarification]

B/JM
F/AM

SMC/-

II Before S/Shri N K Choudhry, JM & Girish Agrawal; AM

Roman Catholic Chruch of St. Joseph

D/JM

JM & Bijayananda Pruseth, AM

Citizen Credit Co-operative Bank Ltd.
Citizen Credit Ca-operative Bank Ltd.
Citizen Credit Co-operative Bank Lid.
Citizen Credit Co-operative Bank Ltd.
Citizen Credit Co-operative Bank Ltd.

1V Before S§/Shri N K Choudhry, JM & Prabhash Shankar, AM

C/AM
C/AM
C/AM
C/AM
C/AM

Macwear

C/JIM

v Before §/8hri N K Choudhry, JM & Jagadish, AM

The Nashik St Xavier's Society

Avis Motors Pvt. Ltd. (PH)

Avis Motors Pvt. Ltd. (PHJ
Jyotiprasad Taparia (for cIanﬁcatmn)

VI Before S/Shri N K Choudhry, JM & Makarand V Mahadeokar, AM

B/JM
A/-
A/-
/-

Viacom 18 Media Pvt. Lid.

F/JM




COURT ROOM NO. [ 6)

=
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ITA 9334/M/25
ITA 8127/M/25
CO 166/M/26
ITA 6650/M/25
ITA 1965/M/26
ITA 1218/M/26

ITA 1270/M/26

ITA 1805/M/26
ITA 905/M/21
ITA 2029/M/26
ITA 8625/M/25

e ————— = ——g———
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1 Before S/Shri Pawan Singh, JM & Girish Agrawal, AM

1I

Sneha Hemant Sawant {for clarification) SMC/-
Arcadia Commodities & Trading (for clarification) Af-
Arcadia Commuodities & Trading (for clarification) Af-
Anjani Ashok Parikh ( for clarification} Af-
Avni Paresh Shah (for clarification) Af-
Supriya Rahul Gokhale {for clarification) J/-
Morgan Stanley Advantage Services Pvt. Ltd. (for
clarification) ‘ Jf-
Utimaco Technologies Pet Ltd. (for clarification) J/-
UCB India Pvt. Ltd. (for clarification) J/-
Proteen Systems Pvt. Ltd. (for clarification} J/-
Anand Kumar Agrawal (for clarification) Af-

Before S/Shri Pawan Singh, JM & Jagadish, AM

Moraj Finance Corporation (for passing
1 ITA 53 -
/M/25 Confirmity order) _ b/
2 ITA 2033/M/25 Anlq‘; Gems P\zt._ Ltd. (for passing Confirmity A/-
order
111 Before S/Shri Pawan Singh, JM & Makarand V Mahadeokar, AM
1 MA 150/M/26 Advanced Computers & Mobiles India Pvt. Ltd. A/IM
The Following Cases are adjourned to 11.09.2026
1 MA 326/M/26 Naresh Purchit B/President
2 MA 338/M/26 Kumaon Engineering Co. Pvt. Ltd. - H/AM
3 ITA 5734/M/14 Majestic Infracon Pvt. Ltd. (PH) E/-
4 MA 67/M/26 Vinay Ramanlal Shah F/JdM
5-6 MA 74 & 75/M/26 Vinay Ramanial Shah F/JM
7-14 ITA 660 to 667 /M/25 Sabari Jain Associates F/-
15-16ITA 1776 & 1777/M/26 Nehru Centre (for ciarification) B/-
17 MA 16/M/26 Pir Mukaddam Saheb Charitable Trust C/JM
18 MA 23/M/24 Unnikrishnan Vadakkedath Sugathan 1/AM
19-26 MA 213 to 220/M/26 . Narendra R Shah B/AM
27-31 MA 269 to 273/M/25 Star Cruises (India) Travel Services 1/JM
32-34 MA 98 to 100/M/25 Diamond Wood Pvt. Ltd. D/AM
35 MA 342/M/25 Chromex J{SMC)/AM
36 MA 41/M/26 Luminant Investments Ltd. A/AM
37-38 MA 146 & 147/M/26 Santosh Devappa Shetty B/AM
39 MA 203/M/26 Rekhaben Sharadkumar Mehta " K(SMC)/JM
40 MA 260/M/26 Mzhir Bipinbhai Parekh F/IM
41-44 MA 170 to 173/M/26 The Chembur Gymkhana C/JM
Chandraprasad Satyanarayana Diddi (for
45 ITA 7030/ M/ 25 clarification) SMC/-
46 MA 175/M /26 Federation of Indian Pilots F/JM
47 MA 179/M/26 Federation of Indian Pilots F/JM
48 ITA 1775/M/26 Sant Rohidas Leather Industries (for compliance) G/~
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